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Harassment to cx-servkenen allotted land 
In Gun** Khader scheme (Utttv Pradesli) 

by Dhimen

gy41 SHHI BHAOIRATH BHAN- 
WAR Wilt the MIMSTfrR OF DZ- 
f-FNCh be pUrttfced to fctatc :

fa) whclhtfi the Lx-serviccmen wba had 
been allotted land under the Ganga Khader 
Scheme (U:u» Pi adc-»h) are facing infi-
nite harassincnt at the hands of the Dh>- 
met* by occupying their l£fnd, cutting the 
ciop* forcijWy and threatening them with 
diie comequenoes; and

whvliabr On local im fatiM a  Have 
not been able to protect tt«e EiNwi^^pemett 
tmd what steps Government propoie to 
tAke to save the Ex*servtC0meii from luurav 
iment ?

THF DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI |.  B, 
jP*TNAIK) * la) and (bl As allotment 
of land is done by the State Governments 
tinder their own arrangements, information 
is not readily available regarding land al-
lotted to ex-servicemen under the Ganga 
Khuxtar Scheme No icpresentation regard- 
in# harassment hat> been received from ex- 
scrviccmen who ma\ have been allotted 
land under the acheme.

Roads Constructed in Ladakh

$942 SHRI KUSHOK BAkULA Will 
the Minister of DtFl.NCF be pleased to 
state the following particulars m respect
ol the following roads, separately being 
constiucted or atreadv constructed by the 
various authorities in Ladakh with terminus 
stations,

(i) the total length of the roads jeep- 
dble or motorable,

(li) mctjllcd;
(in) unmetalled;
(iv) mule-track toad;
( \ ) length of* toads not metalled so 

tar and under construction ’’

THF MINISTER Oh DUF.NCt (SHRI 
Ja GJIV\N RAM) . It will not be in 
public interest to disclose detailed infor-
mation regarding the slate of toad commu-
nications in this sensitive area

Bengalee* working in Engineering Project* 
(India) Limited

8941 SHRI S D SOMASUNDARAM 
Will the Minister of HFAVY INDUSTRY 
be pleased to state :

(a) the strength of Bengalee* and non- 
Bengalees working with the Engineering 
l*ro?ects (India) Limited; god




